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* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  W.P.(C) 3508/2021 

 M/S ALTON BUILDTECH INDIA PVT LTD                 .....Petitioner 

Through: Mr. Vishal Gehrana and Mr. 

Jappanpreet Hora, Advs. 

    versus 

 

 UNION OF INDIA & ORS.         .....Respondents 

Through: Ms. Pratima N. Lakra, CGSC with 

Mr. Shailendra Kumar Mishra, Adv. 

for R-1 

Mr. Zoheb Hossain Spl. Counsel 

NAA & DGAP with Mr. Sanjeev 

Menon, Mr. Vivek Gurnani, Mr. 

Pranjal Tripathi and Mr. Kanishk 

Maurya, Advs.  

 CORAM: 

 HON'BLE MR. JUSTICE NITIN WASUDEO SAMBRE 

 HON'BLE MR. JUSTICE AJAY DIGPAUL 

    O R D E R 

%    10.04.2026 

CM APPL. 23482/2026 (Release of INR 2,00,00,000/-) 

 At the request of non-applicant, list on 20
th
 April, 2026. 

 

 

 

NITIN WASUDEO SAMBRE, J 

 

 

AJAY DIGPAUL, J 

 APRIL 10, 2026/ar/yr      
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